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SHR! PR 'l'AB MUKHERJEE: Sir, 
I introduce the Bill. 

STATEMENT Re PREVENTION O'F 
BLACKMARKETING AND :MAIN-
TENANcE OF SUPPLIES OF ES-
SENTIAL COMMODITIES ORDI-
~ANCE, 19179. 
THE MINISTER OF COMMERCE 

A~D STEEL AND MINES AND 
CIVIL SUPPLIES (SHRI PRANAB 
MUKHElRJEE); Sir, I beg to lay on 
the Table an explanatory statement 
(Hindi and English versions) givi.ng 
reasons for immediate legislation by 
the Prevention of Blackmarketing 
anti Maintenance of Supplies oi 
Es" ntia~. Comm·0ditic~. Ordi!1SnCe, 
] ~)79 . 

IS.57 brs. 
CFNTHAL EXCISES AND S.ALT 
AND AD'DITIONAL DUTIES OF 

E.;(C.LSE (AIvlEND'MENT) BILL* 
THE MINISTER OF FINA"(J';E 

AND INDUSTRY (SHRI R. VEN1{A-
T ARl~ MAN) : Sir, I beg to n10ve for 
leave to introduce a Bill further to 
amend th Central Excises and Salt-
Act, E '44, and the Additional Duties 
of E .. 'cu~e (Goods of Special Imp'0rt-
anCG) .Act, 1957. 

T'vH. SPEAKER: The question 1~: 

"'l'hat J.cave be granted to intro-
du.ce a Bill further to amend the 
C~l~tl'al Excises and Salt Act, 1844, 
fu .d the Additional Duties of Excise 
Goods of Specia~ Importance) Act, 
:"957. 

The motion was adopted. 
eHrn R. VENKATARAMAN: Sir, I 

in roducei" the Bill. 

TATEMENT 
RE CENTRAL EXCISES AND SALT 
A D ADDITIONAL DUTIES OF EX-
C SE (AMENDMENT,) ORDINANCE, 

1979 

S LRI . VENKATARAMAN: Sir, 
I cg to .ay on the Table an explana-

*Published in Gazette of India Ex traor 

tory statement (Hindi and English ver-
sion~) giving reason or immediate 
legislatjon by the Central Excise3 and 
Sa~t and Additional Duties of }~xcise 
(Amendment) Ordinance, 1979. , 

lVIR. SPE ER: The House ta.nds 
adjourned for LW1Ch. We shall lne~t 
again at 2.00 p.m. 

13 hrs. 

Th,e Lok Sabh,a adjourned fOr Lunch 
tiLl Fourteen of the Ctock. 

The Lok sabml. re-assembled after 
Lunch at four minutes past Fourteen 
of the Clock. 

[MR. SPEAK R in the Chair.] 

14:.1' 1 llTc). 

Shri N aik Devarey G. (Kanara) . 

14.0:1 Jus. 
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